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COURT NO. 5 SECTI ON XVI
COURT OF I NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NQ(s). 6937 OF 2004
Appel I ant (s)

RAJENDRA AGRI CULTURAL UNI VERSI TY
VERSUS
ASHOK KUVAR PRASAD & ORS.

(Wth appl n(s) for stay)

W TH

Cvil Appeal NO. 6935 of 2004; Cvil
Gvil Appeal NO. 6934 of 2004; Cvil
G vil Appeal NO. 6938 of 2004

Respondent ( s)

NO. 6933 of 2004
NO. 6936 of 2004

Appeal
Appeal

(Wth appln.(s) for stay and prayer for interimrelief)

Date: 11/11/2009 Thi s Appeal was called on for hearing today.
CORAM : HON BLE MR, JUSTI CE R V. RAVEENDRAN
HON BLE MR JUSTICE G S. S| NGHVI
For Appellant(s) M. K K Rai, Sr. Adv.
M. Anbhoj Kumar Sinha, Adv.
For Respondent (s) M. P.S. Mshra, Sr. Adv.
M . M K. Choudhary, Adv.
Ms. Nam ta Choudhary, Adv.
Dr. S. K. Vermg, Adv.
M. Mani sh Kumar, Adv.
M. CGopal Singh ,Adv
M. B.B. Singh , Adv
UPON hearing counsel the Court made the follow ng
ORDER
M. K K Rai, |learned senior counsel started his
argunent s at 12 noon and concl uded at 2.20 p. m.
Thereafter, M. Mani sh Kumar , | ear ned counsel for t he
State of Bi har made hi s subni ssi ons upto 2.35 p. m
Thereafter, M. P. S M shr a, | ear ned seni or counsel
started hi s submi ssi ons and concl uded at 3.35 p. m
Finally, M. K K Rai, |earned senior counsel replied for
five minutes in rejoinder.
Hear i ng concl uded. Judgment reserved.
( Ravi P. Verma ) ( MS. Negi )
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